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make a statement after the enquiry is
completed?

Mr. Speaker: Yes, he has said so.
Delhi Sewage Tank Tragedy

¥
Shri M. L. Dwivedl:
Pandit D. N, Tiwary:
Dr. Ram Subhag Singh:
Shri Radha Raman:
Shri A. K. Gopalan:
[Shrl Narayanankutty Menon:

*39.

Shri B. C. Kamble:
Shri Naval Prabhakar:

Will the Minister of Health be pleas-
ed to state.

G Fihatha dhve corat v® anquay”
into the death of seven labourers in
the sullage tank near the Coronation
Pillar has been recevied by Govern-
ment; and

(b) if so, whether a copy of the
report will be la:d on the Table of the
Sabha?

The Minister of Health (Shri Kar-
markar): (a) Yes, sir, the repotr was
received with the comments of the
Chief Commusstoner on 11-7-57

{b) Government are examining the
Report and the question will be con-
sidered after decisions are taken on
the recommendations made 1in the
Report
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Shri Radha Raman: Pending the
action proposed to be taken on the
basis of the enquiry, may I know whe-
ther Government has taken any pre-
Caution with regard to the persons
Why are going mto the tank to see
that their hife 18 not in danger?

Shri Karmarkar: So far as my in-
fortnation goes, after this incident,
MRy kave aal gone il the lank X
men gre sent, we shall see to 1t that
all possible precautions are taken.

siadt s fan - & JrAAT
Tt g fr w97 g § g oft
TH ot gaem gf @Y, afz gf o ay
¥y gf ot 21 w1 w0 @ e Tw oA
¥ st €1 O ¥ 92T ¥ &
T gyaw Ag fpar war ?

s§ §FRIGT : IYT AT AT @A
& oraw # gieAr we T it T gt
A i aiT o A g gnh, O

q grorr AT

st ars e T WY
HEgm 74T WAy AG { JHETQ
a4 fa 9g7 *Y ¥ aTg A guEAT
Ty g iy ?
Mr. Speaker: After the report is’

€X8mined, 1 am sure 1t will be placed
on the Table of the House

Dy, Sushila Nayar: May I know
when this enquiry report was receiv-
ed, how much time has passed while
1t has been under consideration and
hovw, much more time 1s lkely to be
taken?

Shri Karmarkar: The report ‘that
wag submitted to the Chief Commis-
Si0her 35 dated the 1at July. The re-
POyt along with the Chief Conumis.
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sioner's comments thereon reached us
on the 11th July It has been with us
for about four days now. I expect that
with immediate consideration we shall
finsh the examination withun a fort-
mght's time.

Mr. Speaker: As soon as it 1s over,
I shall allow & discussion on this
matter. I find 1t 1s an important
matter where 7 people have died,

SBhri Radhelal Vyas: Question No, 74
also relates to the influenza epidemic
It may be taken along with Question
No 40

Shri Raghunath Singh: Question
No 75 also,

Mr. Speaker: Yes, if the hon Mumus-
ter 1s agreeable, they may be taken
together

The Minister of Health (Shri Kar-
markar): Certanly

Influenza Epidemie

t
Shri Radha Raman:
Shri M. L. Dwivedi:
Dr. Ram Subhag Singh:
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| Shri Raghunath Singh:
Shri Rup Narain.
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Shri Shree Narayan Das.
Shri Bibhuti Mishra:
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Will the Minister of Health be Pleas-
od to state:

"
|
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(a) the total number of cases of
Influenza recorded m different places
in India;

(b) how many of

them proved

(c) the steps taken by Govern-
ment in general for checking ths
disease all over India and the total
amount spent by the Central Govern-
ment thereto,

(d) whether medicines for the pre-
vention and control of the epidemic
were obtained from foreign countries
as well,

(e) whether mn view of the possi-
bility of this disease breaking out
agamn, Government have taken any
steps for the control and treatment of
the disease and if so, what, and

(f) whether this epidemic 1s due to
radiation of radicactive materials on
account of nuclear explosions?

The Minister of Health (Shri D. P.
Karmarkar): (a) and (b) A state-
ment 1s placed on the Table of Lok
Sabha [See Appendix I, annexure
No 11}

(c) Following measures were taken*

(1) Check on importation of influen-
za from foreign countnes by air and
sea

(2) State Goverhiments have declar-
ed Influenza as a notifiable disease and
Government of India have declared it
as an infectious disease

(3) Isolation and treatment of
cases

(4) Prevention of overcrowding

(5) Health Education through press,
radio, etc

(6) A sum of Rs 1,37,900 has been

sanctioned for prevention and check
of disease and manufacture of

vaccine
(d) No

(e) All State Governments have
been alerted and requested to keep





